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(Iv) Acute water Scarcity in Kharagpur
and Midnapore districts of West
Bengal and need for augmenting
new sources ofdrinking water for
relief of the suffering people

SHRI NARAYAN

(Midnapore) : Mr. Speaker, Sir, under

- Rule 377 I want to raise the following
matter of urgent public importance.

The city of Kharagpur with 3 lakh of
population and Midnapore town in West
Bengal with nearly 1 lakh population are
reeling under the severcst drought and
water scarcity. The arcas such as
Prembazar, Talbagicha, Agera, Nimpora,
Malancha area, Chatispara, Subbaspalli,
Panchbheria, Inda of Kharagpur and
many areas of Midnapur are worst hit.
People are fighting each other for a buc-
ket of water at taps and criminal cases
are being registered. Authoritics have
been approached a number of times, The
Chairmen of both the municipalities and
commissioners intimated the authorities
by resolution and deputation. But as
yet no action im positive direction has
been taken. 1 urge upon the Govern-
ment to take urgent steps in the matter
and move qujckly for augmenting new
water sources to bring relief of the popu-
lation in the matter of drinking water.

(v) Need for providing financial assistance
to Bihar for clearance of arrears of
payment due to Sugarcane growers there '
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(vi) Need for directing H E.C., Ranchi,
to pay the increased wage amount to
Supervisors and teachers
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